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Record of Proceedings

Learned counsel for the Petitioner sought permission of the Commission to file
additional documents in the matter and requested for adjournment.

2. Learned counsel for NLDC had not objected to the prayer of the Petitioner and
requested for time to file reply to the additional documents to be filed by the Petitioner.

3. The Commission, after hearing the parties, directed the Petitioner to file
additional documents, on or before 4.6.2018 with an advance copy to respondent who
may file its reply by 18.6.2018.

4, The matter shall be listed for hearing on 26.7.2018.

By order of the Commission

-Sd/-
(T. Rout)
Chief (Legal)
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